NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 22.04.2026 (WEDNESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Sasmita Kumari Mr. Akash Balagee
(Ins) No. 238/2026 Sadangi, Suspended
For Condone Delay Director of Yellowstone
IA No. 676/2026 EV Power Pvt Ltd.
For Stay Vs
IA No. 677/2026 Genext Greenpower
Solutions Pvt Ltd & Anr
2. | Comp App (AT) (CH) Balaji Jagadeesan Mr. Pawan Jhabakh
(Ins) No. 242/2026 Suspended Director of | Ms. Priyanka Dorothy
For Stay Indo Shell Mould Ltd Varma
IA No. 684/2026 Vs
For Additional Docs. Rajendran Shanmugam
IA No. 685/2026 IRP of Indo Shell Mould
To dispense with Ltd & Anr.
IA No. 686/2026
3. | Comp App (AT) (CH) No. | Bangalore Softsell Ltd Mr. S Vivekananda
47/2026 Vs
For Condone Delay Registrar of Companies,
IA No. 678/2026 Karnataka
Delay in refiling
IA No. 679/2026
4. | Comp App (AT) (CH) No. | Prof. D Aravindakshan | Prof. D. Aravindakshan
48/2026 Vs
For Stay Agastya Biopharm
IA No. 683/2026 India Ltd & 6 Ors
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) Trident Infrastructure Mr. Avinash Krishnan

(Ins) No. 121/2026
For Stay

IA No. 379/2026
For Condone Delay
IA No. 380/2026
For Additional Docs.
IA No. 381/2026

(With Defects)

Vs
Pennar Industries Ltd

Ravi



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Comp App (AT) (CH) No. | MB Gupta HUF Ms. Ruchika
11/2026 Through its Karta Dhandhania
For Direction Mahesh Chand Gupta
IA No. 193/2026 & 103 Ors.
For Exemption Vs
IA No. 194/2026 East Coast Steel Pvt
Delay in refiling Ltd
IA No. 195/2026
For Condone Delay
IA No. 196/2026
(With defects)
7. | Comp App (AT) (CH) Colliers International Mr. Edward James
(Ins) No. 227/2026 (India) Property
Services Pvt Ltd
(With Defects) Vs
SAS iTower Pvt Ltd.
For Orders

(Request for adjournment in Item Nos. 8 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd
Vs
Ozone Projects Pvt Ltd
9. | IA No. 154/2026 Tenny Jose Mr. Pradeep Joy
(For Condone Delay) Vs
in CA George Varkey
Comp App (AT) (CH)
(Ins) No. 61/2026
For Stay
IA No. 155/2026
10. | IA No. 353/2026 G. Govindasamy Dr. KS Ravichandran, Mr. ML Ganesh-R1
(For Additional Docs) Balasubramaniam, PCS Mr. B Dhanaraj-R2
in Suspended Director Ms. S Manjula Devi
Comp App (AT) (CH) and Shareholder of
(Ins) No. 141/2022 Shree Murugan Flour
Mills Pvt Ltd.
Vs
Indian Overseas Bank
& Anr.
11. | Comp App (AT) (CH) Mata Energy Ltd. Ms. Mummaneni Vazra | Mr. P Ramesh Babu R1
(Ins) No. 161/2025 Consortium of Varma Laxmi Mr. Pranava Charan R2
Steels Pvt Ltd & AVP
Varma, SRA
Vs
CA B Nagabhushan
RP/Chairman of
Monitoring Committee
of Mata Energy Ltd &
2 Ors
WITH
12. | Comp App (AT) (CH) Mata Energy Ltd Ms. Mummaneni Vazra

(Ins) No. 301/2025
For Stay
IA No. 880/2025

Consortium of Varma
Steels Pvt Ltd & AVP
Varma, SRA in matter
of Mata Energy Ltd.
Vs
CA Nagabhushan,
RP/Chairman of
Monitoring Committee
in matter of Mata
Energy Ltd & 3 Ors
WITH

Laxmi




13.

IA No. 1206/2025
(Contempt App.) &
IA No. 1080/2025
(To Vacate Stay)

in

Comp App (AT) (CH)
(Ins) No. 69/2025
To dispense with

IA No. 221/2025
For Stay

IA No. 222/2025
For Additional docs.
IA No. 223/2025
To Adv. Hg.

IA No. 1081/2025
For Direction

IA No. 1082/2025

Consortium of Varma
Steels Pvt Ltd & AVP
Varma, SRA

Vs

B Naga Bhushan RP of
Sri Mata Infratech Ltd
& 2 Ors

Ms. Mummaneni Vazra
Laxmi

Mr. P Ramesh Babu R1
Mr. Pranava Charan R3

14. | IA No. 1830/2025 LIC Housing Finance Mr. P Elayarajkumar Mr. Ravi Rajagopalan
(For Condone Delay) Ltd
in Vs
Comp App (AT) (CH) Ramakrishnan
(Ins) No. 658/2025 Sadasivan, Erst RP,
Lokaa Developers Pvt
Ltd
15. | Comp App (AT) (CH) LIC Housing Finance Mr. P Elayarajkumar Mr. Ravi Rajagopalan

(Ins) No. 632/2025
For Stay
IA No. 1757/2025

Ltd

Vs

Ramakrishnan
Sadasivan, Erst RP,
Lokaa Developers Pvt
Ltd & 2 Ors

R1

16.

IA No. 66/2026
(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 29/2026
For Stay

IA No. 67/2026

For Direction

IA No. 68/2026

N Padmanabhan

Erst. Director of RRP
Housing Pvt Ltd & Anr.
Vs

G Murali
(Representative of
Home Buyers) & Anr.

Mr. Sam Jayaraj
Hosuton

17.

Comp App (AT) (CH)
(Ins) No. 202/2024
For Stay

IA No. 551/2024
For Stay

IA No. 372/2026
For Urgent Listing
IA No. 568/2026

L Madhusudhan Rao
Vs

State Bank of India
Stressed Assets
Management Branch

WITH

Mr. Sriram
Venkatavaradan

Mr. Pranava Charan

18.

Comp App (AT) (CH)
(Ins) No. 203/2024
For Stay

IA No. 382/2026
For Urgent Listing
IA No. 569/2026

L Ramalakshmamma
Vs

State Bank of India
Stressed Assets
Management Branch

Mr. Sriram
Venkatavaradan

Mr. Pranava Charan




For Admission (After Notice)
(Request for adjournment in Item No. 19 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
19. | Comp App (AT) (CH) Kamma Srinivasa Rao, | Mr. HK Chaturvedi Shivakumar and
(Ins) No. 310/2023 Director of the Suresh- R1
For Stay Suspended Board of
IA No. 958/2023 & Directors of Corporate
722/2024 Debtor, Trichy
For Exemption Thanjavur Expressways
IA No. 959 & 960/2023 | Limited
Vs
IDBI Bank Ltd & Anr.
20. | Comp App (AT) (CH) National Stock Mr. Ishaan Agrawal Mr. Kunal Kanungo R1
(Ins) No. 285/2025 Exchange of India Ltd Mr. Amir Bavani- RS
For Stay Vs
IA No. 797/2025 Consortium of
For Exemption Karishma Jain, Jupiter
IA No. 798/2025 City Developers (I) Ltd
& Adwaita Navigations
Pvt Ltd SRA of XL
Energy Ltd & 4 Ors
21. | TA (AT) No. 168/2021 Vision Millennium Mr. Pranay Sohini Mr. Prasanth A
(Comp App (AT) (Ins) Exports Pvt Ltd
No. 145/2020) Vs
Edelweiss Rural &
Corporate Services Ltd
22. | TA (AT) No. 280/2021 Gurukripa Ayurvedic Mr. F Raymond Mr. Mohan Pulickkal
(Comp App (AT) No. Heritage Pvt Ltd & Anr. | Albyness R1
80/2020 Vs Mr. Rajesh Vellakkat
For Additional Docs. K Balagangdharan & R7-R9
IA No. 1291/2020) 11 Ors.
For Direction WITH
IA No. 145/2025
23. | TA (AT) No. 281/2021 Aruna Unnikrishanan Ms. Barani Bharathi B | Mr. Mohan Pulickkal
(Comp App (AT) No. & Anr. R1
81/2020) Vs Mr. Rajesh Vallakkat
For Direction K Balagangadharan & R9-R11
IA No. 207/2025 11 Ors.
WITH
24. | TA (AT) No. 286/2021 AV Gopalakrishnan & Ms. Parvathy Vijayan Mr. Mohan Pulickkal
(Comp App (AT) No. Anr R1
129/2020 Vs Mr. Rajesh Vallakkat
For Stay K Balagangadharan & R9-R11
IA No. 1892/2020 13 Ors
For Exemption
IA No. 1893/2020)
25. | Comp App (AT) (CH) No. | P Obul Reddy & 4 Ors Mr. AM Sridharan Mr. Anant Merathia R1
51/2021 Vs Mr. NP Vijaykumar
Rayen Steels Pvt Ltd & R2- R4 R8 R11-R18
17 Ors Mr. Chandramouli
Prabhakar- R6 R7 R9
26. | Comp App (AT) (CH) Amit Chandrakant Mr. K Gaurav Kumar Mr. Ramasubramaniam

(Ins) No. 156/2021
For Urgent Hearing
IA No. 316/2021

Vaishnav —

Shareholder of Mega

Food Products Madras

Pvt Ltd

Vs

MD Overseas Ltd & Anr
WITH

Raja- R1
Mr. J Manivannan R2




27.

Comp App (AT) (CH)
(Ins) No. 286/2022
For Stay

IA No. 601/2022

S Vasudevan, RP of
Mega Food Products
Madras Pvt Ltd

Vs

Amit Chandrakant
Vaishnav, Shareholder
and Suspended
Director of Mega Food
Products Madras Pvt

Mr. AS Arvind

Mr. K Gaurav Kumar
R1
Mr. J Manivannan R2

Ltd & Anr.
WITH
28. | Comp App (AT) (CH) MD Overseas Ltd. Mr.Ramasubramaniam | Mr. K Gaurav Kumar
(Ins) No. 291/2022 Vs Raja R1

For Stay
IA No. 611/2022

Amit Chandrakant
Vaishnav, Shareholder
and Suspended
Director of Mega Food
Products Madras Pvt
Ltd & Anr

Mr. AS Arvind R2

29.

Comp App (AT) (CH)
(Ins) No. 29/2023

Renuka Devi
Rangaswamy, RP of
Regen Powertech Pvt
Ltd

Vs

Madhusudhan Khemka
& 2 Ors

Mr. Surya Teja Nalla

Ms. J Parimalam R1 R2
Ms. Inthu Karunakaran
R3

30. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Sanjay Kishore R1
(Ins) No. 229/2023 Suspended Director of Subramaniam Mr. VVSN Raju- R2
For Stay Manjeera
IA No. 746/2023 & Constructions Ltd
426/2025 Vs
Catalyst Trusteeship
Ltd & 2 Ors.
WITH
31. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Sanjay Kishore R1
(Ins) No. 232/2023 Suspended Director of Subramaniam Mr. VVSN Raju- R2
For Stay Manjeera Retail
IA No. 750/2023 & Holdings Pvt. Ltd
428/2025 Vs
Catalyst Trusteeship
Ltd & 2 Ors.
WITH
32. | Comp App (AT) (CH) Gajjala Yoganand Mr. Y Suryanarayana Mr. VVSN Raju- R1 R2
(Ins) No. 25/2025 Member of Suspended Mr. Sanjay Kishore
For Direction Board of Directors, R3 R4
IA No. 109/2025 Manjeera Retail Mr. Pradeep Joy RS
Holdings Pvt Ltd
Vs
Birendra Kumar
Agarwal,RP of Manjeera
Retail Holdings Pvt Ltd
& 4 Ors
WITH
33. | Comp App (AT) (CH) G Yoganand Promoter Mr. Adarsh Mr. VVSN Raju- R1
(Ins) No. 199/2025 Director (Suspended), Subramaniam Mr. Pradeep Joy- R2

For Stay

IA No. 563/2025
For Direction

IA No. 1187/2025

Manjeera Retail
Holdings Pvt Ltd & Anr.
Vs
Birendra Kumar
Agarwal,RP of Manjeera
Retail Holdings Pvt Ltd
& 3 Ors

WITH

Mr. Palash Taing- R3




34. | Comp App (AT) (CH) Gajjala Yoganand Mr. Adarsh Mr. VVSN Raju- R1
(Ins) No. 200/2025 Promoter Director Subramaniam Mr. Palash Taing- R3
For Stay (Suspended) Manjeera
IA No. 565/2025 Constructions Ltd &
For Direction Anr
IA No. 1186/2025 Vs
Birendra Kumar
Agarwal,RP of Manjeera
Construction Ltd
& 3 Ors.
WITH
35. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Palash Taing
(Ins) No. 217/2025 Vs Subramaniam
For Stay Catalyst Trusteeship
IA No. 601/2025 Ltd
For Direction
IA No. 1112/2025
36. | Comp App (AT) (CH) No. | Vijaya Hospitality and Mr. CV Shailandran Mr. K Shaj R1-R3
42 /2024 Resorts Ltd Mr. Roshan Atiq
For Stay Vs R4 R6 R9 R10
IA No. 735/2024 Saira Thampi Krishna
& 9 Ors
37. | Comp App (AT) (CH) Jain Irrigation Systems | Mr. BSV Prakash Mr. Anant Merathia R1
(Ins) No. 357/2024 Ltd Kumar Mr. Avinash Krishnan
For Stay Vs Ravi R2
IA No. 975/2024 Anurag Goel,Liquidator
of Shree Ambika
Sugars Ltd & Anr
WITH
38. | Comp App (AT) (CH) Jain Irrigation Systems | Mr. BSV Prakash Mr. Anant Merathia R1
(Ins) No. 437/2024 Ltd Kumar Mr. Avinash Krishnan
For Direction Vs Ravi R3
IA No. 1193/2024 Anurag Goel,Liquidator
of Shree Ambika
Sugars Ltd & 2 Ors
39. | Comp App (AT) (CH) No. | Sri Rama Murthy Mr. Shivam Grover, Ms. Janani Shankar
126/2025 Velaga PCS R1-R3
Vs
Sri Mathangi Matha
Agros Pvt Ltd & 6 Ors.
40. | Comp App (AT) (CH) No. | Vimalchand AV & Mr. Srikant Mohan Mr. TK Bhaskar R1 R2
144/2025 12 Ors
Vs
Vidya Pracharanam Pvt
Ltd & 2 Ors
41. | Comp App (AT) (CH) Sailesh Kumar Ms. Pooja Saraswat Ms. Pearl Mathijia R1

(Ins) No. 163/2025
To Adv. Hg.
IA No. 1660/2025

Sriramulu, Suspended

Director of Fortuna

Buildcon Pvt Ltd &

Anr

Vs

Shivadutt Bannanje

RP, Fortuna Buildcon

(India) Pvt Ltd & 3 Ors
WITH

Ojha

Ms. Stefy R3
Mr. Rohan Kothari R4

42.

Comp App (AT) (CH)
(Ins) No. 167/2025
To Adv. Hg.

IA No. 1661/2025

Sailesh Kumar
Sriramulu, Suspended
Director of Fortuna
Buildcon Pvt Ltd & Anr.
Vs
Shivadutt Bannanje RP
of Fortuna Buildcon Pvt
Ltd & 3 Ors

WITH

Ms. Pooja Saraswat
Ojha

Ms. Pearl Mathijia R1
Ms. Stefy R3
Mr. Rohan Kothari R4




43.

Comp App (AT) (CH)
(Ins) No. 255/2025

For Stay

IA No. 715 & 717/2025

Fortuna Integral
Projects Pvt Ltd

Vs

Shivadutt Bannanje,
RP of Fortuna Buildcon
(India) Pvt Ltd & Anr

Mr. S Vivekananda

Ms.
Mr.

Pearl Mathijia R1
Rohan Kothari R2

44. | Comp App (AT) (CH) Govindaraja Mudaliar Mr. Vancheeswara lyer | Mr. Syed Afridi
(Ins) No. 280/2025 Sons Pvt Ltd
Vs
Invreco Pvt Ltd
45. | Comp App (AT) (CH) Laxmi Organic Mr. Santosh Ukkur Mr. J Manivannan

(Ins) No. 403/2025
For Stay
IA No. 1161/2025

Industries Limited

Vs

S Hari Karthik
Liquidator, The Jeypore
Sugar Company Ltd

46. | Comp App (AT) (CH) Recap Ventures Pvt Ltd | Ms. A Vidya Mr. Ricab Chand
(Ins) No. 450/2025 Vs
ITI Limited
47. | Comp App (AT) (CH) Ramki Ramakrishnen Mr. Karthikeyan Mr. R Vidhya Shankar
(Ins) No. 531/2025 Suspended Director of Anbazhagan R1
For Stay ISPT India Pvt Ltd
IA No. 1494 /2025 Vs
For Direction Indo Shell Mould Ltd &
IA No. 1679/2025 Anr.
WITH
48. | Comp App (AT) (CH) ISPT LLC Mr. Karthikeyan Mr. R Vidhya Shankar
(Ins) No. 532/2025 Rep by its Authorised Anbazhagan R1
For Stay Signatory Ramki
IA No. 1495/2025 Ramakrishnen
For Exemption Vs
IA No. 1496/2025 Indo Shell Mould Ltd &
2 Ors.
49. | Comp App (AT) (CH) Vijayalakshmi Mr. Anil Relwani Ms. Shiksha Jain R1
(Ins) No. 552/2025 Subburaj
For Exemption Vs
IA No. 1555/2025 Aditya Birla Finance
For Stay Ltd & Anr
IA No. 1556/2025
50. | Comp App (AT) (CH) No. | Kolli Siva Naga Murali Mr. Ganga Anil Kumar,
31/2026 Vs PCS
For Direction Murali Krishna Agro
IA No. 357, 361 & Farms & Estates Pvt
362/2026 Ltd & 5 Ors.
For Additional Docs.
IA No. 358/2026
For Stay
IA No. 359 & 363/2026
For Exemption
IA No. 360/2026
(With Defects)
51. | Comp App (AT) (CH) Vinay Goyal Mr. Ramneek K Mann

(Ins) No. 143/2026
For Exemption
IA No. 436/2026

Vs

Her Seung Hwi
Suspended Director of
You Seung Sa India
Construction Pvt Ltd &
8 Ors.




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
52. | Comp App (AT) (CH) Vijaygopal M & 3 Ors Mr. Srikant Mohan Mr. CV Shailandhran
No. 102/2022 Vs R2, R4, R7, R8
For Stay BRD Securities Ltd. & Mr. Cibi Vishnu-R9- R12
IA No. 857/2022 24 Ors. Ms. Sreepriya
For Stay WITH Kalarikkal, PCS R14,
IA No. 998/2023 R24
53. | Comp App (AT) (CH) Vijaygopal M & 3 Ors Mr. Srikant Mohan Mr. CV Shailandhran
No. 103/2022 Vs R2- R5, RS,
For Stay BRD Finance Ltd. & 22 Mr. Cibi Vishnu-R6
IA No. 859/2022 & Ors.
997/2023 WITH
54. | Comp App (AT) (CH) Vijaygopal M & 3 Ors Mr. Srikant Mohan Mr. CV Shailandhran
No. 104/2022 Vs R2, R4, R19, R20
For Stay BRD Motors Ltd & 25 Mr. Cibi Vishnu-RS5
IA No. 861/2022 & Ors
996/2023
55. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1
(Ins) No. 185/2023 Vs Mr. D Narendar Naik
Southern Power R3- R5
Distribution Company Mr. Y Suryanarayana
of Telangana Ltd & 7 R7 R8
Ors
WITH
56. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1
(Ins) No. 200/2023 India Pvt Ltd & Anr. Mr. D Narendar Naik
Vs R3- R5 R7
Southern Power Mr. Arun C Mohan R6
Distribution Company R8
of Telangana Ltd & 7
Ors
WITH
57. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1
(Ins) No. 228/2023 Anr. Mr. Arun C Mohan R3
Vs R4
Southern Power Mr. Y Suryanarayana RS
Distribution Company
of Telangana Ltd & 7
Ors
58. | Comp App (AT) (CH) Goda Ganesh, Mr. Sandeep Bajaj Mr. R Sugumaran- R1

(Ins) No. 453/2023
For Stay

IA No. 1413/2023
For Exemption

IA No. 1414/2023

Suspended Director of
Barasat Krishnagar
Expressways Ltd

Vs

State Bank of India &
Anr

Ms. MS Mano Ranjani
R2




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

IS

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),

or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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